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[English]
International Conference on Hindi

3178. SHRI SUSHIL CHANDRA
VARMA: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) the dates on which International
Conferences on Hindi were organised in
India;

(b) whether the Government propose
to organised such conferences in the near
future ; and

(c) if so, the time by which the next
conference is likely to be organized and
where?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Rashtrabhasha Prachar Samiti,
Wardha, a voluntary Organisation, which
receives grants in aid from Central Govern-
ment, for promotion, development and propa-
gation of Hindi, has in past organised two
International Conferences in India in 1975
and 1983. However, No such Conference
was organised by Central Government.

(b) No, Sir.
(c) Does not arise.

Extra Reservations Quota for
Bellary

3179. SHRIMATI BASAVARAJES-
WARI: Will the Minister of RAILWAYS be
pleased to state:

(a) whether reservations have been
received for inclusion of one extracoach with
extra quota for reservation in all compart-
ments in trains for Bellary in Kamataka;
and
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(b) if so, the steps taken/proposed tc
be taken by the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) Load of 6591/6592 Hospet-Banga-
lore Hampi Express is being augmented by
two second class sleeper coaches from
20.12.1991. In the Hospet Bangalore direc-
tion, these coaches will be booked from
Bellary.

Rates for catering on SR ltems

3180. SHRI A. CHARLES: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the charges for items of
catering are exorbitantly high on Southern
Railway; and

(b) if so, the corrective steps proposed
1o be taken in this regard.

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) Does not arise.

Medical facilities to Government
Servants and Pensioners

3181. SHRI MADAN LAL
KHURANA:Willthe Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether facilities of heart pace-
maker, replacement of heart-valves, engi-
ography, By pass-surgery, replacement of
pulse changer etc. are available to the gov-
ernment servants/pensioners free of cost;

(b) whether the public servants are
entitled to free dental treatment and also



